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MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 28th July, 2011 

i $.0. 1754(F)~—In exercise of the powers conferred by clause (b) of sub-section (1) of Section 12 and Section 13 
3“:{1: Environment{Protection) Act, 1 786 (2% of 1986) read with rule 10 of the Enviranment (Protection} Rules. 1986, the 

tral Govemnment hereby makes the fullowing further amendments in the notification of the Government of india in the 
Ministry of Envirenment and Forests, aumber $.0. 1174(E), dated the 18th July, 2007, namely :— 

In the Table appended to the said notification, after serial number 91 and the entries relating thereto, the following 
serial number and entries shall be inserted, namely :-— 

0] 2] ® @ ‘ 
“92 M/s. Environmental Health and (1) Ms. Leena Nayak 

Safety Research & Development (2) Mrs. Praveena Kumari H. N. 28-7-2011t0 
Centre (EHSRDC), No. 13/2, 1st (3) Mr. Basavaraj Patagundi 27-72016™; 

Main Road, Near Fire Station 
Industria) Town, Rajajinagar, 
Bangalore-560010 (Kamataka) 

[F.No. Q-15018/7/2003-CPW) 

RAJNEESH DUBE, Jt. Secy. 

Note :—The principal notification was published in the Gazette of India, Extraordinary vide number $.0. 1 174(E), dated the 
18th July, 2007 and subsequently amended vide notification numbers S.0. 1539(E), dated the 13th September, 

2007, S.0. 1811(E), dated the 24th October, 2007, S.0. 55(E), dated the 9th January, 2008, 8.0. 428(E), dated the 

4th March, 2008, S.0. 865(E), dated the 1 1th April, 2008, S.0. 1894(E), dated the 31st July, 2008, $.0.2728(E), dated 
the 25th November, 2008, S.0. 1356(E), dated the 27th May, 2009, S.0. 1802(E), dated the 22nd July, 2009, 
8.0.2399(E), dated the {8th September, 2009, S.0. 3122(E), dated the 7th December, 2009, S. 0. 3123(E), dated the 

Tth December, 2009, 8.0. 142(E), dated the 21st January, 2010, S.0. 619(E), dated the 19th March, 2010, 
$.0. 1662(E), dated the 13th July, 2010, S.0.2390(E), dated the 30th September, 2010, S.0. 2904(E), dated the 
8th December, 2010, S.0. 181(E), dated the 28th January, 2011, 5.0. 692(E), dated the 5th April, 2011, and 
8.0.1537(E), dated the 6th July, 2011. 
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